
RAJYA SABHA [18 December, 2002] 

(c) the fresh steps taken by Government to ensure finalisation of 
proposals according to prescribed guidelines? 

 
THE MINISTER OF STATE IN THE MINISTRY OF RURAL 

DEVELOPMENT (SHRI SUBHASH MAHARIA): (a) to (c) According to 
information made available by the State Governments/Union Territory 
Administrations, 45.81 % of the value of proposals cleared under the Pradhan Mantri 
Gram Sadak Yojana (PMGSY) in the year 2001 -02 pertained to the proposals of the 
Hon'ble Members of Parliament. Government have reiterated to the State 
Governments, through letters as well as in the Review Meetings held in September, 
2002 that the project proposals ought to be prepared strictly according to the 
Guidelines of the Programme. 

Release of food to Manipur 

2953. SHRI RISHANG KEISHING: Will the Minister of RURAL 
DEVELOPMENT be pleased to state: 

(a) the quantity of rice released to Manipur under food for work 
programme during 2002-2003; 

(b) the number of releases made with quantity of rice per release; and 

(c) the work programme implemented for which food/rice was 

released? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL 
DEVELOPMENT (SHRI SUBHASH MAHARIA): (a) No foodgrains have 
been released to the State of Manipur under the Food for Work Programme. 

(b) and (c) Do not arise. 

Roads for tribal villages 

2954. MISS MABEL REBELLO: Will the Minister of RURAL 
DEVELOPMENT be pleased to state; 

(a) how many tribal villages in the country have been connected by road; 

(b) how many tribal villages are yet to be connected by road; 

(c) whether Government have any plan to construct new roads to the 

tribal villages; 

(d) if so, when are they going to be connected; and 

(e) the details of the plan in this regard for the next three.years? 
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